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New Delhi this the 6th day of ppril, 199

CRAM : _
THE HON*BLE M. JUSTEE V. S. MALIMATH, CHAIR MAN
THE HON'BLE M. P. T. THIRUVENGADAM, MEMBER (A)

Husan Singh S/0O B. S. Verma,
327, Police Colony,
Ashok vihar, Delhi-32. eee. Petitiorer

None for the Petitioner
Versus
l. Commissioner of Police,

Police Hdgrs., MSO Building,
I.P.Estate N New Delhio

2. Dy. Commissioner of Police,

Hdgrs.(III) , Police Hdqrs.,
MSC Building, I.F. Estate,
New Delh i-o

3. Station House Off icer, .
~ P.S. Ashok vihar, Delhi-52.

4, Shri Bal'Kishan No,331/ND/801/FCR,
Qr. No, 410 A Type, Police Colory,
“Ashok Vihar, Delhi~-52 through
Respondent No. 3. 0oe Resp onde nts

O R D E R (®mal)

Hon'ble Mr. Justice V. S. Malimath - -
Nore appeared for the petitiomer though called
twice. The off ice objections have not been rectified.

Hence, this C.P. is dismissed for non-prosecution.

Py W“%

( P.. T. Thiruvengadam ) { V. S. Malimath )
Member (A) _ Chairman



